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Ruzal electrifiention largey and their 1992.93 and  under the Eighth Five
achievement Year Plan and how far these targets
were  achieved; and
952. SHRIMATI VEENA VERMA: ;
SHRI MURLIDHAR CHAND. | . (c)be.wh.at ;tgl?s have  been taken or
RAKANT BHANDARE: ! }.l'-e ing taken by Government to ac-
(A ‘ ieve the target?
Will the Minister of POWER be plea-

scd to state: THE MINISTER OF STATE IN THE

(@) whag is the number and percen- ( f;g;g?;g QF L%WER (S‘HRI PV
tage of villages, in the country, were to ‘ A NAIDU): (a) The num-

be electrified as on April, 1991 and the | U¢' and percentage of villages remain-
number of such villages and their popu- : Ing to be electrified as on 1st April,
lation in Madhya Pradesh, Gujara, Ma- | 1991 were 98008  and 169 percenta,g.e
harashtra and Tripura; rfsptcylvely. The number of . wm_:lect‘l_'l-
’ | hed villages and their population in

(b) what targets werg fixed for ryral | ‘Madhya Pradesh, Gujarat, Maharashtra
electrification for the year 1991-92 and ' znd Tripura were as given below:—
State No: of unclectrifie d Corresponding popu

villages as on 1-4-21  lation total (in lakh)
(as per 1981 census)

Madhya Pradesh . . . . . . 8345 96.3*
Gujara @
Maharashtra . . . . . . . [
Tripura . . . . . . . . 1899 5.91*

* As per 1971 Census population data.

@ Cen* parcrr ~tactrified (excluding those villages which are technically not feasible fo
electrification).

(b) and (¢) The tarpgets and achieve- during the 'year 19%91-92° and 1992-93
ments made in electrification of villages (upto Dec, 1992) are as under:—
Village electrification
Year Target Achievement
1991.92 . . . . . . . . 5337 6046
1992-93 . . . . . . . . 4240 1513
The 8th Plaf envisages electrilication ol Wdrld Bank instance op clearance of
50,000 vilages (including electrification dues by SEBs for loan

of 10,000 villages in remote areas throu- 953, SHRI  KRISHNA KUMAR

¢h non-conventional cnergy  sources). | BIRLA: Will the Minister of POWER
All efforts are beimg taken ‘to achieve be pleased. to state:

the target fixed for 1992.93 before close (a) whether the World Bank had re:
of the year. " fused to give loan to the NTPC unless
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the overdues of the Various State Elec-
trictly Board; are reduced;

(b) if so, what ig the position of the
overdueg of the SEBs when the condi-
tion to reduce the overdugs was laidi
down by the World Bank stating the
extent of redyction in the overdues de-
sired by the World Bank;

(¢} what is the present position with
regard to the overdues of the SEBs; and

(d) what is the assistance provided by
Government to meet the conditionabili-
tiess of the World Bank by the NTPC
1o get the loan?

THE MINISTER OF STATEIN THE
MINISTRY OF POWER (SHRI P. V.
RANGAYYA NAIDU): (a) to (d) QOne
of the conditions of the World Bank has
been that the National Thermal Power
Corporation (NTPC) maintain an over-
al] accounts receivable level not exce-
eding two months of sales equivalent.
Similar conditions exist in exXisting cove-
nantg between NTPC  and the World
Bank.  In June, 1992 the NTPC's out-
standing due excluding surcharge were
4.1 months of sales equivalent. The
ontstanding dyes from the State Elegctri-
city Board as on 31.1.1993 has been re-
cuced to 3.6 monthy of sales equivalent
excluding surcharge. However, taking
intg . account the appropriation from the
Plan  assistance of the defaylting states
dong by the Central Government the
total outstanding would be less than 2
months of sales - equivalent.

Project earmarked for rural electrifica-
tion Corporation

954. SHRI GHUFRAN AZAM: Will
the Minister of POWER be pleased to
state:

(3) what are the details of the power
project ear-marked for the rural Electri-
ficatiop, corporation in different parts in
the country during the next five years;

(b) whether State Government would
be providing Finance in full or in part;

[RAIYA SABHA] to

Questions 204
(c) whether some of the foreign firms

Lave expressed their willingness to pro-

vide term loans for such projects; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P. V.
RANGAYYA NAIDU): (a) and (b)
Rura] Electrification Corporation provid-
es financial assistance to the States for
electrification of villages, energisation to
pumpsets, System Improvement Schemes
and for roral electric co-operatives. 'The
funds to be provided for each of the
States under the various  programmes
are decided by the Planning Comumission
on year to year basis, after discussion
with the concerned States. The REC
provides funds to the extent of 100 per-
cent for ity schemes except for Special
Project Agriculture  (SPA)  schemes
which is being financed by REC.
NABARD and Commercial Banks on
equal  basis,

(¢} No, Sir.
(d) Does not arise.

Dejay in disconnecting the electric meter
by DESU

955. SHRI TAGDISH PRASAD MA-
THUR: Will the Minister of POWER
be plgased to state:

(a) whether it is a fact that Delhi
[Eiectric Supply Undertaking takes a
very long time in disconnecting electric
meter installed in Government quarters
which delays the surrender of the quar-
ter;

(b) whether there is any time limit
prescribed for this purpose;

(6) if so, the details thereof;

(d) whether complaints have been re-
ceived by DESU from siperannuating
Governmehnt Servants regarding the de-
lay in disconnection of electric mefer,
and

(e) if so, the details thereof and
what action has been taken to .see tl}at
the meters are disconnected immedia-
tely in the cases?



